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Annexure-3
Name of the corporate debtor: Grandstar Realty Private Limited ; Date of commencement of CIRP:26.09.2023 (Order served to IRP dated 29.09.2023); List of creditors as on: 24.12.2024List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in INR)S.No. Name of 
creditor

Details of claim received Details of claim admitted Amount of 
continge nt claim
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Amount of claim not admitted Amount of 
claim under 
verification

In the matter of Joint CIRP of Solitaire Infomedia Private Limited & Premia Projecta Limited
as on 04.05.2026
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